137 i Written Answers
Filling up of vacancies of Stenographers
Glfaqe Il in Office of E.P.F. Organsation,

1821. SHRIMATI SATYA  BAHIN:
Will the Minister of LABOUR be pleas-
ed to state:

{a) whecher it is a fact that many
posts of Stenographers Grade II are ly-
ing vacant in the Central Office of the
Employees Provident Fund Organisation;

(b) whether it is also a fact that the
posts reserved  for Scheduled Castes/
Scheduled Tribes were filled by promot-
ing the general quota candidats in vio-
lation of Government instructions in
this regard; and

(c) if so, what action Government pro-
pose to take to fill up the vacant posts
of Stenographers Grade I by promoting
the Scheduled Castes/Scheduled  Tribes
candlidates and what action Govrnment
propose to take against the authorities
responsible therefor?

THE DEPUTY MINISTER IN THE

MINISTRY OF LABOUR  (SHRI
PABAN SINGH GHATOWAR): (a)
No, Sir. Two posts of Stenographer

(Grade-II) which fell vacant recently are
in the process of being filled.

(b) No, Sir.

s

(¢) Does not arise. ~

ki‘ealia-gie &;f‘_lr—at_l:er;_ of .ixeai.c’iérks /UDCs
examination
1822. SHRIMATI SATYA BAHIN:

'Will the Minister of LABOUR be plelased
to state: s

(a) whether it is a fact that leakage of
question papers of the examination of Head
Clerks and UDCs. conducted by the Emp-
Jorees’ Provident Fund Organisation was
reported to the Central Provident Fund
Commissioner;

(b) whether it is also a fact that after
being satisfied about the leakage the Cen-
tral Provident Fung Commissioner can-
celled the examination and ordered an in-
vestigation to find out the persons respon-
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ble for the leakage and handed over the
case to CBI; and

(c) if so, the outcome of the investiga-
tion giving the details of the| persons who
had a hand in the leakage of the question
papers and the action taken against them?

THE DEPUTY MINISTER IN THR
MINISTRY OF LABOUR (SHRI PABAN
SINGH GHATOWAR). (a) Yes Sir,

{b) Yes, Sir. Three papers
celled. Investigation was entrusted to
Crime Branch of Delhi Police.

were can- :
the

(c) The Police have, after investiga-
tion, closeld the case on the ground that
ri‘o‘ clue about the culprit could be ascer~
tained despite hest efforts, :
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Fishery jetties in Orissa

1824, SHRI PRAVAT KUMAR
SAMANTARAY:

SHRI SARADA MOHANTY:
SHRI CHANDRA MOHAN
SINHA:

‘Will the Minister of AGRICULTURE
be pleased to state:

(a) whether any proposal  received
from the Government of Orissa to have



